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National Company Law Tribunal. Ahmedabad Bench W&ﬁm JgHCIEEsd

25.04.2022
NOTICE

Attention is invited to Rule 28(2) of NCLT Rules, 2016 wherein it has been provided on scrutiny if an
application is found to be defective, after notice to the party, the same shall be returned for
compliance. If the defects are not complied within 7 days, the Registrar may pass appropriate
orders.

On scrutiny if the Petitions received by this Tribunal under various sections of IBC, 2016 and
Companies Act, 2013, it is found that certain defects were raised by the registry and the same was
not removed since long time.

In view of Rule 28(2) of NCLT Rules,2016 notice is hereby given to the parties, as a last chance, to
rectify the defects within a period of 7 working days from the date of this notice, failing which all
these Petitions will be placed before the Registrar for passing appropriate orders in terms of Rule
28(3) of NCLT Rules, 2016.

The defective Petition\Application with E-filing number is produced herein below:

Petitions:

St Da.t? Of Case Type Dairy No. Title Of Case Section Scrutiny Date Comments Filed By
No. Filing
Ntc Logistics India
Company Private Limited Vs IBC 29.49
I | 25052021 | Petition 1B | 24011030067 4 g 1o Energy Under Sec | 22/03/2022 pages from 29 -
62020 are not legible
(IBC) Limited 9
Collegedunia Web
Private Limited Vs .
Company . IBC Kindly send the
2 | 14102021 | Petition B 240; ;g;g”g Scocre Rating Agency | 1 4erSec | 23/02/2022 | Physical copy of the | Arijeet
(IBC) And Consulting 9 Petition.
Private Limited
Tr.a.nsfer sdi BZI:k II_; 1m1ted& Kindly send the
3 | 23112021 | Petition(Co | 24011050154 | Vs Randla Energy Sec434 | 23/02/2022 | Physical copy of the | Dharmendra
mpanies 02020 Chemicals Limited Petition.
Act)
Monte-Bianco
Transfer 2“‘"]’.0"4 L Kindly send the
4 | 140122021 | Petition(Co | 24011050166 | Applicationsco . Sec434 | 23/022022 | Physical copy ofthe | Dharmendra
mpanies 42020 Vs Umiya Cermics Petition.

Act) Private Limited




Sujata Carbons
Company | 54041050010 Private Limited Vs IBC Kindly send the
5 21/01/2022 Petition IB 32020 Reckon Organics Under Sec 23/02/2022 Physical copy ofthe | VAKATI
(IBC) Private Limited 9 Petition.
c Vr Finechem Private Sec. 230
ompany | Limited Vs Reck ec. 230- o
6 | 122022 Petiion | 20011050018 | S 232- 23/02/2022 Phyaien comyatthe | Ravi Pah
{Companies 02020 .rga}mcs rivate Second ysu;;i t?t(')py ot the avi Fahwa
Act) Limited Motion etition.
Shri Sagar Woven
Company Private Limited Vs IBC Kindly send the
7 | 1122022 | PetitionB | 24011050025 |\ dhan Agro Under Sec |  23/02/2022 | Physical copy of the | Samosh D
22020 . o o Goenka
(IBC) Processing Limited 9 Petition.
Aditya Birla Fashion
And Retail Limited
C Vs Kiran Chinubhai Kindl dth
ompany . indly send the .
8 | 1410212022 | Petition 3 | 24011050026 | Shah Resolution Sec60(5) | 23/02/2022 | Physical copy of the |  DPeM
62020 Professional Of M/S. o Sankhesara
(IBC) : Petition.
Ksl And Industries
Limited
Being Sure Life
Company Sciences Private .
i .. .. Kindly Upload
9 5/3/2022 Petltloq 24011050037 | Limited Vs Shl_'eejl Sec. 271- 7132022 Bharatkosh Receipt Dhmendra
(Companies 52020 Pharmadeal Private 273 L ) Parikh
in this E-filing.
Act) Limited
Pankaj Babulal Shah
C Personal Guarantor
OmPaNy 124011050031 | Vs Shreeji Section Form 1A of IBBI | Ketan M
10 23/02/2022 Pez‘lt];‘g‘)m 72020 Pharmadeal Private 94(1) 4312022 not annexed. Parikh
Limited
Smruti Offset Private
Company | 54011050034 Limited Vs Tripoly IBC This Petition is not
11 1/3/2022 Petition IB 92020 Studio Private Under Sec 10/3/2022 filed as per the Pratik
(IBC) Limited 9 Format of Section 9.
Intervention P Applicatio .
Y Neelkamal Limited Kindly Upload
12 | 140302022 | Petition(Co | 24011050042 | p) iy parikh n under 15/03/2022 | Bharatkosh Receipt |  Niyati
mpanies 32020 any other L .
.. in this E-filing.
Act) provisions
Applications :
Sr Date Of - Main Case . : Scrutiny C ents Filed By
No. Filing Case Type Dairy No. No. Title Of Case Section Date omm y
Navjit Sinh Rp
OfP. Praful & =1 Applicat Case Title is
Compnay ion . >
Interlocutory Company Agency (India) under Wrong in E-filing
iti and there are -
|| 17042021 | Application | 2*011050055 | PetitionId | bty yp, any | 10/3/2022 | EC T | Naviit
42020 (Ibc)/140(Ah ther mismatches wi
(1.B.C) m)2020 Praful And other the Physical filing
Company provisio and E-filing.
Agency And ns- IBC
India Pvt . Ltd




Mr. Ajit Kumar

; Applicat
: , Company ReSOIUt}OU ion Court fee not
merlocutory | 54011050005 | petition Ib | Lroressional Of | under attachedin
2| 23/07/2021 | Application 52020 (bey625(an | K-Lifestyle & any 11/3/2022 Vakalatnama Sumit
(LB.C) m)2018 Industries Ltd other Court stamp fees
Vs Bridge Infra provisio not annexed.
Pvt Ltd ns- IBC
Kinial Whether it is 1A
, nja or Company
Interlocutory 5 4411050128 D;neshchandra Sec Appeal or Chintan
3| 200 Afill’_‘]‘;ag‘)"" 72020 Halpati Vs saty | WA022 | i else s | Dave
Kiran Shah not clearly
mentioned.
Kiran Shah -
Liquidator For
Vhel Industries
) Company 24011070128 Limited Vs In E-filing case Chintan
4| 200021 | STBe) | 52020 Kiran Shah - Secd2 | 1182022 | Giycicwrong. | Dave
Liquidator For
Vhel Industries
Limited
Company lto Tds 12)(3) SURES
/ ' Vs Gupta
A . lRt;;?gaut:z? 24011050133 | Petition Ib D;gng & Secqy | 21102202 H
(LB.C) 22020 (Ibc)/537(Ah Printine Mills 2 KUMA
m)2018 g R
Pvt. Ltd
Miscellaneous Transfer Idbi Bank Ltd
6 1/10/2021 Applicati 24011050132 Petition Vs Arvee Sec 21/02/202 Vishal
pplication .
(IBC) 92020 (Tbc)/5(Ahm) Lab(_)rato.rles 60(5) 2 Raval
2018 (India) Limited
Avil Menezes
Resolution
Interlocutory 240 ; Company irofessional Oof 2110220
Lo 11050136 Petition Ib mw 1 2 .
7 9/10/2021 Ap;;[)lllscag;on 12020 (Ibc)/185(Ah | Autocomponent Sec 30 ) Praftul
o m)2018 Limited Vs
Indian Overseas
Bank
) Company :
s | 13100021 Ifi;;'ﬁ’fﬁf‘;? 24011050138 |  Petition Ib ‘thly(aﬁag:ngzr Sec | 21/02/202 Sonal
(LB.C) 02020 {Ibc)/407(Ah Rathi 60(5) 2
m)2018
Maruti Koatsu
Com Cylinders
any LI s
o | as11n0a) | mETOSMON | 54011050156 petition 1 | LMited Vs Sec | 170302 | KindlySendthe 1y,
/ 1 Application 52020 (Ibe)/118(Ah Asset 60(5) 2 Physical copy of | .. 4
(LB.C) m)2018 Reconstruction the IA.
Company
(India)Limited
Nitin Jain Applicat
Company Liquiflat_or of ion
o | 10201 lztggll?f;fz;‘ 24011050164 | Petition Ib isgstt‘m‘ted Vs “;‘jyer 21/02/202 aditya
72020 (Ibc)/37(Ahm . 2 gauri
(I.B.C) 12017 Reconstruction other
Company provisio
(India)Limited | 1S~ IBC
Nitin Jain App[icat
Company Liquif:iat'or of ion
Interlocutory | 54011050164 | Pettion b | Lo LiHed VS | under 56020 aditya
11 10/12/2021 Application 52020 (Ibc)/37(Ahm Asset any ’ gauri
(1.B.C) 12017 Reconstruction other
Company provisio
ns- IBC

(India)Limited




Asset

, Company Reconstruction
12 | 25120021 lf;:fg:gf);’ 24011050173 | Petition Ib | Company Sec | 21/02/202 KSHITI
(LB.C) 62020 (Tbc)/157(Ah | (India) Limited 60(5) 2 J AMIN
m)2018 Vs Gpt Steel
Industries Ltd.
Mr. Subrata
Monindranath 1. Form NCLT-6
o Maity Gen:ral affidavit
, ompany ; verifying IA is in
5| 121202 ]Rter'l(.’cm.or’ 24011070006 | Petitionib | esolution Sec.45 | 16/03/202 |  Duplicatein | Hiren
: j pplication Professional Of o
(1LB.C) 02020 (Ibc)/420(Ah Eskav K ‘N’ T (N 2 Nature. 2. In Trivedi
m)2018 skay Vakalatnama
(India) Ltd. Vs Court stamp fees
Express Suitings not annexed.
Private Limited
Mrs. Manali
Naineshkumar
Pathak
Proprietor Wast
. } Company Recycling Co
R TN IR‘;;‘]’C‘;‘]‘;E 24011050006 | PetitionIb | Vs Mr. Sapan Sec | 16/03/202 clgu\;tag?ﬁ;ag:s NAND
(LB.C) 22020 (Ibc)/480(Ah | Mohan Garg 60(5) 2 ot anmesed AN
m)2019 Resolution ‘
Professional
Sort India
Enviro Solution
Ltd
&amp;amp;amp:a
mp.amp;amp:;amp
;amp:amp;amp:qu
ot;Kindly Pay In
Online In
. Bharatkosh And
Unipack After Upload | DHAV
Restoration IC(()ir'mlg)iri'tor: R Bharatkohsh E Hﬁ:é\d
o ndia rFrivate eceipt in this E- !
15 | 23/01/2022 fé"o"#cgﬁ% 2405;338012 Limited Vs Seg;z 132022 | filing. NOTE:- | UKHB
At Registrar Of DD Offline Not | HAI
Companies Acceptable At TRIVE
Madhya Pradesh NCLT DI
Ahmedabnad
Bench.&amp;amp
;:amp;amp;amp;a
mp;amp;amp;amp
;amp:quot; Wrong
Jurisdiction...
Rasikbhai
Company Ghusabhai Physicg] Copy not ‘
I Interlocutory | 4011050015 | petition b | LIUmAr VS Sec | 17/03202 | Submitted. You | SANGE
/01/2022 Application 72020 (Ibc)/206(Ah Premraj 60(5) 2 are requested to ETA
(LB.C) Ramratan submit the same | BOHRA
m)2021 Laddha at the earliest.
Liquidator
Savitaben
c Gordhanbhai
) ompany
B - [Rt;;‘l’cca”ttl‘;;‘ 24011050015 | Petition Ib g‘e‘;n;; Vs Sec | 17/03/202 | Physical Copy not SANOE
62020 (Ibc)/204(Ah 60(5) 2 submitted
(LB.C) m)2021 Ramratan BOHRA
Laddha
Liquidator
Company Ca Kanak Jani .
Interlocutory s . Kindly send the
S 24011050010 Petition Ib Resolution Sec 23/02/202 ) .
18 20/01/2022 A}i?léceétl)on 22020 (Ibc)204(Ah | Professional Of 60(5) 5 Ph)si;illij,p) of Arjun

m)2021

Premier Limited




